56 Written Answers to [RAJYA SABHA] Unstarred Questions

Construction of toilets under NBA

12619. DR. BHUSHAN LAL JANGDE: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) whether an amount of Rupees ten thousand has been fixed for the construction of
each toilet under the Nirmal Bharat Abhiyan (NBA) which includes 24,600 for material,
34,500 for labour and I 900 for other things;

(b) whether it is a fact that district collectors have expressed their inability to
construct the toilets under this scheme as the amount fixed for the same is insufficient;
and

(c) whether the Central Government has proposed to increase the amount fixed
under NBA after reviewing it?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER
AND SANITATION (SHRI UPENDRA KUSHWAHA): (a) Under the rural sanitation
programme, the Nirmal Bharat Abhiyan (NBA), provision exists for proving incentives
to all Below Poverty Line (BPL) houscholds and Above Below Poverty Line (APL)
housecholds belonging to the categories of SCs /STs, small and marginal farmers, landless
labourers with homestead, physically handicapped and women-headed households.
Currently, the Incentive includes 34600 available under the NBA and upto 35400
available under the Mahatma Gandhi National Rural Employment Guarantee Scheme
(MNREGS). 2900 is the beneficiary contribution.

(b) No, Sir. The amount being provided is an Incentive and not construction cost.
(¢) No, Sir.
Improving drinking water and sanitation scenario

2620. DR. K.P. RAMALINGAM: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that only 40 per cent of middle class families have piped

water connection;
(b) if so, the details thereof;,
(c) whether it is also a fact that just over half of such families have flush toilets; and

(d) if so, whether Government has any plan to improve the drinking water and
sanitation in the entire country?

TOriginal notice of the question was received in Hindi.



